51 Wiincn Answen
Amendment to the central insecticides act

3216. SHRI YERRA NARAYANA-
SWAMY: Will the PRIME MINISTER be
pleascd to state:

(a) whether Government of Andhra
Pradesh has proposed amendments to the
Central Insecticides Act;

(b) if so, the details of the proposed
amendments;

(c) whether Government have ex
amined the proposal; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SOMPAL): (a) Yes, Sir.

(b) The details of the proposals are given
in the Statement attached (See below).

(c) and (d) The proposals are under
consideration of the Government.

Statement

Proposed amendments to Insecticides Act,
1968

S.No. Amendment proposed by Govern-

ment of Andhra Pradesh

1) Amendment of Section 22(3) for

non-payment of cost of sample if
the sample fails and for payment of
two portions of the sample if the
sample passes.

?2) Amendment of Section 21(1)(d) to
stop sale of pesticides for a max-
imum period of 60 days instead of
20 days.

3) Amendment of Section 29(4) to
allow publicity of the manufacturers
of spurious pesticides through
Newspapers, Air, TV etc.

“) Amendment of Section 18(c) for
banning the sale of entire product
of a manufacturing unit and not a
particular batch whose sample has
failed.
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